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Calcutta High Court (Appellate Side)

Petetioner

Scrutiny List From 14-06-2021 To 14-06-2021

Advocate

Compliance By
Date

Reason For Compliance

1 Cco 1213/2021

2 CRM 4134/2021

3 CRM 4136/2021

4 CRM 4149/2021

5 CRR 1376/2021

6 WPA 10723/2021

Printed On 14-06-2021

SURYA PORAKASH BAID AND
ORS

MUKUL ISLAM MOLLA
ABDUL CHAPTARGAZI
@ABUL CHAPTAR GAZI
SAHID HUSSAIN AND ANR

ANIRBAN GANGULY

ASHISH SEAL

BISWAPRIYA
SAMANTA

ANGSHUMAN
CHAKRABORTY

ANGHUSMAN
CHAKRABORTY

AKASH DEEP
MUKHERJEE
SIFA SULTANA

SOURI GHOSAL

05-07-2021

05-07-2021

05-07-2021

05-07-2021

05-07-2021

05-07-2021

ORIGINAL CERTIFIED COPY IS NOT ATTACHED
1)PP COPY IS NOT ATTACHED IN THE RECEIPT.

WRONG ADDRESSING OF THE HONBLE CHIEF JUSTICE
(ACTING)

1) WRONG ADDRESSING OF THE HONBLE CHIEF JUSTICE
(ACTING).
2) SELF SIGNATURE IS MISSING ON THE PHOTO ID.

1) SHORT LIST OF DATES AND PHOTOCOPY OF THE ORDER
AND JUDGEMENT IS NOT ANNEXED WITH THE FORM.

1) SHORT LIST OF DATES IS NOT ANNEXED WITH THE
SYNOPSIS



